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(b) To ensure contentment and job; Will the Mimster of EDUCATION
satisfaction  amongst  the  scientists of‘AND SOCIAL WELFARE be pleased to
N.D.R.l. the following steps have al-istatc:

1eady been tahen:— ! R .
e © (a) whether 1t 15 a fact that the Dethi

(1) A number of scientists of out-| University has decided to cancel the de-
standing pertormance have been recom-| grees held by certain  student leaders;
mended tor merit promotion/advance and

1
|

incirements;
’ l (b) 1f s0, the names of such studeats:

(2) Effoits are being made: "and the reasons therefor?

THE MINISTER OF EDUCATION,
' SOCIAL WELFARE AND CULTURE
| (PROF. S. NURUL HASAN): (a) Ac-
cording to the information furnished by
{the University of Delhi, no such decision

(m) to mvolve as many stafl mem- ' has been taken so far.

(i) to provide mote housing in the
campus;

(1) to create healthy climate for
scientific activity;

bers as possible on academic and po-
licy decisions thiough staff  Instruc-
tional Council. Faculty Council and‘
Staff Research Council; !

(iv) to ensure iegular operation of |
a Staff Welfare Council to identify{
difficulties of staff and tiy to ﬁnd‘
solutions for those. |

(3) Steps have been taken to fill up
vacant posts specdily.

!

ERECTION OF BUDHA'S MEMORIAL AT l
RANGAWAT !

|

615. SHRI SASANKASEKHAR SA-)|

NYAL: Will the Minister of LEDUCA-
TION AND SOCIAL WFLFARE bei
pleased to statec whether Government pro-
pose to erect a memorial cultural centre |
in the memory of Lord Budha at Ranga-
wat near Chinoti Railway Station in Mur-
shidabad 1n West Bengal, where he stayed
tor seven days?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI D. P.
YADAYV): No, Sir.

CANCELLATION OF DEGREES BY DELHI

UNIVERSITY

616. SHRT SHYAMILAL GUPTA:

SHRI SITARAM KESRI: |

(b) Does not arise.

afs @ dawA

617. 0 WA WTEATON
M o Fo w@H:
Y A A A
A oWE SR AT
st Ao Fo TATARY
st A fag awi:
7 W D 77 AT g0 FG F
(%) AT 7104 9 fFFAd-fFAdr afq a2
A = madl fwadr oe fasy A9 8 f=5f=7 &
(') Tam & (Fa fradt afw @ awirn
¥ 3 %< fwgdr 3A< g, AR
(1) waEw 77 ¥ feadfraar s wfn
1 qFAT F1Q 2pd FEATAC AAT 7 C

T[ACREAGE OF LAND

617. SHRI LAL K. ADVANI:
SHRI D. K. PATEL:
SHRI RATTAN LAL JAIN:
SHRI JAGDISH PRASAD
MATIIUR:
SHRI N. K. SHEJWALKAR:
SHRI MAN SINGH VARMA:

will the Miister of AGRICUI TURE

‘ be pleased to slate:

i} 1 English transiation.



95 Wiitten Answer s

(a) what 15 acreage of land irrigated
by canals and bv other private means
in each State; |

(b) how much of it is used as gardens |
and how much of 1t 1s barren; and

(¢) bow much barren land is reclaimed
cvery vear in each state?]

oy daea ¥ T Wl (st weemEngR
fR): (%) a9 1968-50 (afAw =
fsma faw afgd 9T @ 9T AET-Ar
fafa wd guery &) F fu a8 997 w1
areat & fafam &4t & Tog-TI HTHST FT E-
forg &< arar U fggvw (F=T 1) FA 2
(&g afdfosz LXXXI, FTT= o 39) 9w 99-
WRMET AFFST F T A9AET T S g9 |
FT, AET gy (G A1 BITFT, AR AAT
st Aty & fafam 9fa & we-aeT aree
wgtor 781 #2471 31

(=) #arwa  fafaa 87 a9 WIoSET
ST E 1 FETS, 37 1968—69 FAT 1969-70
# fan (%) gog a=e Gfw, (@) aqa™ 9w
F1 BITHT qTdr-afa (1) a= 791 wygew qfq
& A WIHET F1 VEWd FIA4 A1 WE
favw (Fo 2) w@wW g (IFy afrfore
LXAXI 779& §207 40) ATETEN & B
ga g gafam oS w90 F 39eed @2

(w) fafaw Ty & ofF 39 Foopa a9
aft F ga § Al TR 3T T 2
foez oY, Ipd Aty g & g fafew
Tl W AT aF FOEA  HW F AIAT w4
@ vw fgavar (wo 3) @AW 2 (3fEw
qfefims LXXXT, #5997 Fo 11)
f[THE MINISTER OF STATE IN THE,

MINISTRY  OF AGRICULTUREJ‘
(SHRT ANNASAHEB SHINDE): (a) A|
Statement (No. 1) showing Statewise
figures of areas irrigated by canals and
other sources for the year 1968-69 (the
latest year for which souice-wise irrigated
date is available at the all India level) is
attached. [See Appendix LXXXI, An-
nexure No. 39.] The present classification
followed for the purpose of land utilisa-
tion data does not show the figures of

9

|

#{ 1 English translation.

[RAJYA SABHA]

to Questions 96

irrngated land separately for Government
and private sources of irrigation except in
respect of canal irnigation.

(b) Irigated area is not normally left
barren. However, a Statement (No. II)
showing statewisz figures of (a) culturable
waste land, (b) fallow land other than
current tallows and (c) barren and uncul-
turable land for the years 1968-69 and
1969-70 is attached. [See Appendin LXXXI,
Annexute No. 40.] Figures relating to area
under gardens are not separately available.

(¢) Information regarding area of bar-
ren land reclaimed annually in different
States, is not available. However, a State-
ment (No. I11) showing the area reclaim-
ed so far during the Fourth Five Year
Plan in different States, is attached. (See
Appendix LXXXI, Annexure No. 41.)]

CONSTRUCTION OF WAREHOUSES IN
HARYANA

618. SHRI SITARAM JAIPURIA: Will
the Minister of AGRICULTURE be
pleased to state

(a) whether it is a fact that the Ware-
housing Corporation, the Food Corpora-
tion of India and Food and Supplies De-
paitment of Haryana have chalked out
ambitious programme for the construction
of warehouses in State of Haryana;

(b) if so, the details thereof; and

(¢c) the names of the places in Haryana
where new warehouses will be construc-
ted and by when these will be construc-
ted ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB SHINDE): (a)
Yes, Sir. The Central Warehousing Cor-
poration, the Haryana Warehousing Cor-
poration, the Food Corporation of India
and the Food and Cuvil Supplies Depart-
ment of Haryana have drawn up sizeable
programmes of construction of warehouses
in the State duwiing 1972-73.



